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No. MA 688 of 2001

AN (DA11267 of 97) Date of ordar ¢ 23.11.2001

Present ¢ Hon'ble Mr.,Justicg Gl .Guptal, Viceg-Lhairman

Hon'ble Mr.B«P.Singh, Administrative Manbaer
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epplicant ¢ "r .B Chatterjee,ccunoel
NS.B .mondal, Counsel
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For the ‘responden‘ts: Mr.PeKsArora, counsel
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Heard both the 1d., counsel. The appllcatmn is not
obJected to by t he othar side, MA is allowed. OA& be restored to

its original file and number. OA be listed for hear ing on 27.2,2002,
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oy 2. The MA theraefore stands disposed of,
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